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1EPORT OF THE TELANGANA POLLUTION CONTROL BOARD [TGPCB},

IN OA NO. 204/2024 {SZ) [Earlier OA No.532/2024 {PB) TAKEN UP

BY HON'BLE NGT ON THE NEWS ITEM TITLED “REPORT ON WATER

BODIES IN HYDERABAD PRESENTS GRIPS PICTURES: HC, “

APPEARED INTHE HINDU DATED:19.03.2024

This report is submitted in respectful compliance received from

Consultant Judicial, Hon‘ble NGT, New Delhi in Suo Motu OA No.532 of 2024

on the news item titled“ Report on Water Bodies in Hyderabad presents

grim pictures: HC” appearing in the Hindu dated: 19.03.2024. Hon'ble NGT,

New Delhi heard the matter on 15.05.2024 and transferred to Hon‘ble NGT,

Chennai. The said case is registered and renumbered as O.A.No.204/2024 in

Southern Zone Bench, NGT Chennai.

In this regard, it is to su bmit that,6 Nos. of Lakes are located in

Rangareddy District and 7 Nos of La kes out of 13 lakes listed in the

matter are located in the Medcha I-M al kajg iri D istrict.

Accordingly, the Board Officials inspected the said 13 No's of

la kes on 03.07.2024, 06.07.2024, 15.07.2024& 16.07.2024 for verifying

the status:

I. Durgam Cheruvu, Raidurg (V), Sherilingampally (M), Rangareddy

District

2. Medikunta (Wipro Lake), Nanakramkunta (V), Sherilingampally (M),

Rangareddy District

3. Gosai Kunta (Gowlidoddi cheruvu), Gopanpally

(V),SheriIingampaIIy(M), Rangareddy District

4. Pedda Cheruvu (Nallagandla Cheruvu), Nallagandla (V),

SherilingampaIIy(M), Rangareddy District

S. Gangaram Pedda Cheruvu, Gangaram(V), Serlingampally (M),

Rangareddy District

6. Bairamalguda Cheruvu, Bairamalguda (V), Saroornagar(M),

Rangareddy District

7. Nalla Cheruvu, Uppal (V& M), Medchal-Malkajgiri District

8. Pedda Cheruvu (Pedda Cheruvu, Peerzadiguda), Peerzadiguda (V),

Uppal (M), Medchal-/ Jalkajgiri District

9. Sunnam Cheruvu, Allapur Village, Kukatpally Mandal, Medchal-

Malkajgiri District.



10. Chinadamara Cheruvu, Gandimaisamma Village, Dundigal Manadal,

Medchal-Malkajgiri District.

1 1. Chinarayuni Cheruvu, Alwal Village and Mandal, Medchal-Malkajgiri

District.

12. Boin Cheruvu, Hasmathpet Village, Balanagar Mandal, Medchal-

Malkajgiri District.

13. Ambeer Cheruvu, Kukatpally Village and Mandal, Medchal-Malkajgiri

District.

The detailed lake wise status report issubmitted and follows:

1. Duraam Cheruvu, RaidurgfV], SherilingampalIy(M), Rangareddy

District

The Board officials have inspected the Durgam cheruvu lake and its

surroundings on 03.07.2024.

Durgam Cheruvu, also known as Raidurgam Cheruvu located in

Madhapur (Raidurgam) Village, Serilingampally mandal, Rangareddy

district, Telangana, India(17°25’47.2"N 78°23'22.1"E).

The lake is surrounded by North: Residential area, South: Open low

lying lands, East: Hill rocks& Residential area and West: Hill rocks&

Commercial buildings.

SatelliI:e image oftheDurgam Cheruvu:

Details of feeder channels to the Iafi:e:

1. The lake is fed by I No of Storm water drain joining in to the lake from

North direction passing between habitation developed area and6 No of

storm water passages from the surrounding hillock area indicating flow

during rains. (Google Map showing Nala in Red color and Storm water

drain passages Pinned in yellow color is placed above). During

inspection all drain lines are dry in condition.

2. The HMWS& SB,Govt ofTelangana has constructed2 Nos of Sewage

Treatment Plants (STPs). Treatment Plants (STPs) of capacity5 MLD

established in the year 2007 & the other STP of capacity 7 MLD

established in the year 2023 located in the North side of the lake for

treatment of sewage generated on the upstream of the lake. The

treated water is connected to lake through pipeline.
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3. In addition to the STPs,a diversion line has laid with 900 mm pipe for

diversion of excess sewage received to STP during the rains which is

connected up to Malkamcheruvu Raidurgam.

4. During inspection, no other sewage disposals into the lake were

observed and storm water passages from the hill rock area were also

observed in dry condition.

Water Quality of Durgam Cheruvu:

1. The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(ANNEXURE-I}.

2. The TSPCB is collecting the samples from the Durgam cheruvu on

monthly basis as part of National Water Monitoring Program (NWMP)

and under 14 lake monitoring program.

3. The analysis results for the period from September 2023 toApril 2024

areannexed as ANNExuRE-Iz.

4.The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:

Conducti DO

I•fonth pH vity (mg/

(ps/cm) L)

April,

2024

Marh,

2024

Feb,

2024

Total

BOD Coliform

{mg/L) (MPN/10

Oml)

8.06 1127 1.1 5.8 350

7.43 1364 1.2 5.8 430

7.79 1203 4.2 7 540

dan,2024 7.58 1162 0.3 6.4 350

Dec,

2023

Nov,

2023

Oct,

2023

Sep,

2023

7.20 1020 0.3 6.4 430

6.95 930 0.3 6.8 430

7.98 812 3.2 4 430

6.86 791 3.8 2.4 280

Free

Ammo

nia

Boron

(mg/L)

0.5

0.5

0.5

0.5

0.5

0.5

0.5

0.5

CPCB

Water

Quality

Criteria

class

E

E

D

E

E

E

E

E
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* As per CPCB water quality criteria classification, the lake (As per CPCB

Water quality criteria class-ANNEXURE-I} comes under Class-E which

is useful for “Irrigation, Industrial cooling& Controlled Waste disposal”.

Photographs of Durgam Cheruvu
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. Medikunta (Wipro Lake), Nanakramquda NV}, Sherilinqampally

IM), Rangareddy District

> The Board official visited the Medikunta, Nanakramguda (Wipro Lake)

lake and its surroundings on 15.07.2024.

This lake is located in Nanakramguda Village, Serilingampally mandal,

Rangareddy district, Telangana, India (17.4249932, 78.3409441).

The lake is surrounded by North: Wipro circle — Nanakramguda Road,

South: Commercial office spaces, East: Commercial office spaces& West:

Wipro circle - ISB Road.

Satellite image of'thehledikunta (Wipro Lake}:

1.The lake is connected with one No of storm water drain joining in to

the lake in South-East direction. During inspection the storm water

drain is in dry condition.

2. Google Map showing Storm water drain inlets& outlet are pinned in

yellow color

3. During inspection, no other sewage was observed to be joining into the

lake.

Water Quality of Medikunta (Wipro Lake):

1. The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(ANNEXURE-I)

2.The TSPCB is collecting the samples from the Medikunta (Wipro Lake)

on monthly basis under National Water Monitoring Program (NWMP)&

under other 14 lakes monitoring program.

3. The analysis results for the period from September 2023 toApril 2024

is annexed as ANNEXURE-II

4.Theanalysis results of the water quality of the lake as per the CPCB

criteria is as follows:
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Total CPCB

Conducti DO BOD Colifor Free Boron Water

Month pH vity (mg (mg m Amm (mg/L Quality

{ps/cm) /L) /L) {fgPN/ onia ) Criteria

10OmI) class

April,

2024

March,

2024

Feb,

2024

7.69 10 13 0.3 8.4 350

7.23 1020 0.3 14 280

7.63 1022 3.7 4 430

Jan,2024 7.44 968 2.2 5.2 350

Dec,

2023

Nov,

2023

0.5

0.5

0.5

0.5

7.56 902 2.8 4 240 -- 0.5

7.24 861 5.8 1.4 430

Oct, 2023 7.28 788 2.0 3.8 430

Sep,

2023
6.85 729 2.8 3 350

0.5

0.6

0.5

As per the latest water quality data, the classification of the lake (As per

CPCB Water quality criteria class-ANNEXURE-I) comes under C/ass-6

which is useful for “Irrigation, Industrial cooling & Controlled Waste

disposal”.

E

E

E

E

E

B

E

E



The Board officials have visited the Gosai Kunta and its surroundings on

15.07.2024. The observations made during the inspections and remarks

on water quality of Gosai Kunta is as follows:

Gosai Kunta also known as Gowlidoddi cheruvu, located in Gowlidoddi

Village, Serilingampally mandal, Rangareddy district, Telangana, India

(17.4249966, 78.3240157).

The lake is surrounded by North: Residential houses, South: Open land,

East: Residential houses& West: Open land.

Satellite image of' the Gosai Kunta:

Details of feeder channels to the lake:

The lake is fed by 1 No of storm water drain coming in the South-West

direction of the lake (Google Map showing Storm water drain inlets is

pinned in yellow color).

During inspection, no sewage disposal into the cheruvu was observed

and thin flow of rain water observed in storm water drain into the

cheruvu.

Water Quality of Gosai Kunta:

1. The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(ANNEXURE-I)



2.The TSPCB is collecting the samples from the Gosai Kunta (Gowlidoddi

lake) on monthly basis as part of National Water Monitoring Program

(NWMP)& 14 lakes.

3. The analysis results for the period from September 2023 toApril 2024

is annexed as ANNEXURE-II

4.The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:

As per the latest water quality data, the classification of the lake (As per

Conducti DO

Plonth pH vity (mg/

($j/cm) L}

April,

2024

March,

2024

Feb,

2024

Total

BOD Coliform

mg/L) (MPN/100
)

7.93 1284 0.3 8 430

7.53 19 18 0.3 10 430

7.80 1714 0.3 18 920

Jan,2024 7.82 1584 0.3 6 920

Dec,

2023

Nov,

2023

7.38 1860 0.3 12 540

7.13 1615 0.3 6.8 540

Oct, 2023 7.13 1238 0.3 8 350

Sep,

2023
7.17 1338 1.2 8.0 47

Free

Ammo

nia

Boron

(mg/L)

CPCB

Water

Quality

Criteria

class

0.5
E

0.5
E

0.6
E

0.5 E

0.5
E

0.5
E

0.5 E

0.5
E

CPCB Water quality criteria class-ANNEXURE-I) comes under C/ass-6

which is useful for “Irrigation, Industrial cooling & Controlled Waste

disposal".
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4. Pedda Cheruvu, Nallagandla {Nallagandla Cheruvu), Nallagandla

The Board officials have visited the Pedda Cheruvu, Nallagandla lake and

its surroundings on 15.07.2024. The observations made during the

inspections and remarks on water quality of Pedda Cheruvu, Nallagandla

is as follows:

Pedda Cheruvu, Nallagandla, also known as Nallagandla cheruvu, located

in Nallagandla Village, Serilingampally mandal, Rangareddy district,

Telangana, India(17.467991, 78.315316).

The lake is surrounded by North: Residential colony, South: Residential

apartments& HCU, East: Hyderabad central university (HCU) & West:

Residential apartments.

Satellite image ofthePedda Cheruvu:

oetail r feeder channels to the Iake•

The lake is fed by 1 No of storm water drain coming in the South-East

direction of the lake (Google Map showing Storm water drain inlets& outlets

are pinned in yellow color).

During inspection, no other sewage disposals into the lake were observed

and thin flow of rain water observed instorm water drain into the lake.



‘I\later Quality of Pedda Cheruvu, Nallagandla:

1. The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(ANNEXURE-I)

2.The TSPCB is being collecting the samples from the Pedda Cheruvu,

Nallagandla on monthly basis as part of National Water Monitoring

Program (NWMP)& 14 lakes.

3. The analysis results for the period from September 2023 toApril 2024

is annexed as ANNEXURE-II

4.The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:

Total

Conducti DO BOD Colifor Free

Month pH vity (mg {mg m Amm

(yes/cm) /L) /L) {MPN/ onia

1oomij

April, 2024 7.03 898 0.3 6.1 110

March,

2024

Boron

{mg/L)

0.5

7.46 892 0.3 5 170 -- 0.5

Feb, 2024 7.75 807 5.8 2.8 210 -- 0.5

Jan,2024 7.66 620 4.6 3.0 240 -- 0.5

Dec, 2023 7.46 678 5.4 2.8 350 -- 0.5

Nov, 2023 7.38 660 4.8 2.0 350 0.5

Oct, 2023 6.92 678 4.8 3.4 350 0.5

Sep, 2023 7.89 611 6.0 2.3 47 0.5

CPCB

Water

Qualit:y

Criteria

class

4 As per the latest water quality data, the classification of the water

quality (As per CPCB Water quality criteria class-ANNEXURE-I) comes

under Class-E which is useful for Irrigation, Industrial cooling,

Controlled Waste disposal”.

Photographs ofthe Pedda Cheruvu, Nallagandla

E

E

B

c

B

c

c

B
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s. Ganqaram Pedda Cheruvu, Ganqaram{V}, Serlingampally (M),

Rangareddy District

The Board officials have visited the Pedda Cheruvu, Gangaram and its

surroundings on 15.07.2024. The observations made during the inspections

and remarks on water quality of Pedda Cheruvu, Gangaram is as follows:

Pedda Cheruvu, Gangaram, also known as Gangaram cheruvu, located

in Gangaram Village, Serilingampally mandal, Rangareddy district,

Telangana, India (17.497958, 78.330240).

The lake is surrounded by North: Residential houses, South: National

Highway -65, East: Residential houses& West: Residential houses.

Satellite image oftheGangaram Pedda C'heruvu:

The lake is fed by 2 No of drain lines coming in the North direction& East

direction of the lake (Google Map showing Storm/ sewage drain inlets are

pinned in yellow color).

During inspection, sewage was observed to be joining the lake from

Storm water/ sewage drains.

Water Quality of Gangaram Pedda Cheruvu:

1.The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(A NExuRE-I)



13

2. The TSPCB is collecting the samples from the Pedda Cheruvu,

Nallagandla on monthly basis as part of National Water Monitoring

Program (NWPIP)& 14 lakes.

3. Lake was observed to be mostly dry and low quantity of sewage was

observed to be joining the lake from North& East drains. Sample was

notcollected from last4 months i.e., January 2024 to April 2024 due

totheabove said reasons.

4.The average analysis results of the year 2023& 2022 and May, 2024

ofthelake are as follows (Data retrieved from TSPCB official website).

May,

2024

Total CPCB

Conducti DO BOD Colifor Free Boron Water

pH vity {mg {mg m Amm (mg/ Quality

(ps/cm) / L) / L) (I•fPN/ onia L} Criteria

1OOmI) class

7.2 951 0.3 8 350 -- 0.5

2023

year 7.09 635 2.0 4.3 285

average

2022

year 7.34 825 2.1 2.8 485

average

0.5

0.5

E

E

E

As per the latest water quality data, the classification of the water quality

(As per CPCB Water quality criteria class-ANNEXURE-I) comes under

Class-E which is useful for “Irrigation, Industrial cooling & Controlled

Waste disposal”.

Photographs ofthe Gangaram Pedda Cheruvu
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6.Bairamalquda Cheruvu, Bairamalquda [V), Saroornaqar III),

Rangareddy District

The Board officials have visited the Maddela kunta, Bairamalguda (V),

Saroornagar (M) and its surroundings on 06.07.2024. The observations

made during the inspections and remarks on water quality of Maddela

kunta is as follows:

Maddela kunta is also known as Bairamalguda Lake is located

in Bairamalguda Village, Saroornagar mandal, Rangareddy district,

Telangana, India (17.342405, 78.544479).

The lake is surrounded by North: Bairamalguda-Karmanghat road,

South: Residential houses, East: Sagar X Road & West: Residential

houses.

Satellite image o/'theBairamalguda Cheruvu:



details of feeder channels to the Iake•

The lake is fed by 1 No of storm /sewage drain line joining in the East

direction of the lake (Google flap showing Storm water drain inlets is

pinned in yellow color).

During inspection, no other sewage disposals into the lake were

observed and thin flow of rain water observed in storm water drain

into the cheruvu.

Water Quality of Bairamalguda Cheruvu:

1. The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

{ANNEXURE-I)

2.The TSPCB is collecting the samples from the Maddelakunta,

Bairamalguda, Saroornagar on monthly basis as part of National Water

Monitoring Program (NWMP)& 14 lakes.

3. The analysis results for the period from September 2023 toApril 2024

is annexed as ANNEXURE-II

4.The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:

Total

Conduct DO BOD Colifor Free

Month pH ivity (mg (mg m Amm

(ps/cm) /L) /L) (I'IPN/ onia

1o0mi)

Apdl
2024

March,2

024

Feb,

2024

Jan,202

4

Dec

2023

Nov,

2023

Oct,

2023

Sep,

2023

7.66 1486 0.3 10 540

7.92 1503 0.3 8 540

7.50 1484 0.3 12 540

7.26 1494 0.3 8 540

6.62 1040 0.3 12 540

7.0 1024 0.8 5.6 540

8.4 1108 0.3 14 540

7.10 1406 0.3 10 540

Boron

(mg/L)

0.5

0.5

0.5

0.5

0.5

0.5

0.5

0.5

CPCB

Water

Quality

Criteria

class

E

E

E

E

E

E

E

E

> As per the latest water quality data, the classification of the water quality

(As per CPCB Water quality criteria class-ANNEXURE-I} comes under



Class-E which is useful for “Irrigation, Industrial cooling & Controlled

Waste disposal”.

Photographs ofthe Bairamalguda Cheruvu

The Board officials have visited the Nalla cheruvu, Uppal and its

surroundings on 15.07.2024 & 16.07.2024. The observations made

during the inspections and remarks on water quality of Nalla cheruvu,

Uppal is as follows:

Nalla cheruvu, located in Uppal Village & Mandal, Medchal-Malkajgiri

District, Telangana, India (17.403108, 78.579471).

The lake is surrounded by North: Forest land followed by residential

colonies, South: National highway - 163, East: Residential houses &

West: Residential houses.
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Details o€ feeder channels to the lake•

The lake is fed by 2 No of storm /sewage drain lines joining in the North —

West direction of the lake (Google Map showing Storm/ sewage drain

inlets is pinned in yellow color). The outlet of the lake is at South -East

corner which is ultimately joining into river Musi.

During inspection,2 No of storm /sewage drain lines joining into the lake

were observed from the North - West direction.

The HMWS& SB,Govt of Telangana has constructed 2 Nos. of Sewage

Treatment Plants (STPs). Treatment Plants (STPs) of capacity 30 MLD & a

new STP of capacity 86.5 MLD both of which are towards in downstream

(South direction) of the lake for treatment of sewage water. The inlets for

STPs are underground sewage lines from upstream colonies of Uppal,

Ramanthapur, Nacharam, etc. The treated water from STP is not let into

Nalla Cheruvu, Uppal and is discharged into river Musi.

Water Quality of Nalla Cheruvu:

1. The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(ANNEXURE-I)

2.The TSPCB is being collecting the samples from the Nalla cheruvu,

Uppal on monthly basis as part of National Water Monitoring Program

(NW/IP)& 14 lakes.

3. The analysis results for the period from September 2023 toApril 2024

is annexed as ANNEXURE-II

4.The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:



Total

Conducti DO BOD Colifor Free

f•tonth pH vity (mg (mg m Amm

{pss/cm} /L) /L) {MPN/ onia

100ml)

April

2024

March,

2024

Feb,

2024

7.97 1332 0.3 14 430

7.50 1886 0.3 6.2 540

7.20 1616 0.3 9 920

Jan,2024 7.13 1544 0.3 8 430

Dec,

2023

Nov,

2023

6.97 1244 0.3 8 920

7.01 1655 0.3 8 540

Oct, 2023 7.1 1418 0.3 8 540

Sep,

2023
7.17 1403 0.3 4 920

Boron

{mg/L)

0.5

0.5

0.5

0.5

0.5

0.6

0.5

0.5

CPCB

Water

Quality

Criteria

Class

E

E

E

E

E

E

E

E

As perthe latest water quality data, the classification of the water quality

(As per CPCB Water quality criteria class-ANNEXURE-I) comes under

Class-E which is useful for “Irrigation, Industrial cooling & Controlled

Waste disposal”.

Photographs ofthe Nalla Cheruvu, Uppal
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8.Pedda Cheruvu {Pedda Cheruvu, Peerzadiguda), Peerzadiguda {VI,

Uppal {M}, Medchal District

The Board officials have visited the Pedda Cheruvu, Peerzadiguda and its

surroundings on 15.07.2024. The observations made during the

inspections and remarks on water quality of Pedda Cheruvu, Peerzadiguda

is as follows:

Pedda Cheruvu, Peerzadiguda is located in Peerzadiguda Village, Medipally

Mandal, Medchal-Malkajgiri District, Telangana, India (17.398551,

78.594081).

The lake is surrounded by North: Residential Colonies, South: Residential

Colonies, East: Residential Colonies& West: Residential Colonies.

fi•atellite image orthePedda Cheruvu:

Details of feeder channels to the lake:

The lake is fed by 1 No of storm/ sewage drain line joining in the North —

West direction of the lake (Google Map showing Storm water drain inlets&

outlets are pinned inyellow color).

During inspection, 1 No of storm /sewage drain line joining into the lake

was observed from the North - West direction.



”Yater Quality of Pedda Cheruvu:
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1. The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(ANNEXURE-I).

2.The TSPCB is being collecting the samples from the Pedda Cheruvu,

Peerzadiguda on monthly basis as part of National Water Monitoring

Program (NWMP)& 14 lakes.

3. The analysis results for the period from September 2023 toApril 2024

is annexed as ANNEXURE-II.

4. The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:

Conducti DO BOD

Plonth pH vity (mg/ (mg/

(ps/cm} L} L)

April,

2024

March,

2024

Feb,

2024

Total

Coliform

{PIPN/1

OOml)

7.33 1899 0.3 8 920

CPCB

Free Boron Water

Ammo (mg/L Quality

nia ) Criteria

Class

-- 0.5 E

7.68 1674 0.3 6 540 -- 0.5

7.34 1898 0.3 15 540 -- 0.5

E

E

Jan,2024 7.16 1764 0.3 10 720 -- 0.5 E

Dec,

2023

Nov,

2023

7.6 1660 0.3 10 540 -- 0.6 E

6.92 1635 0.3 6.8 540 -- 0.5 E

Oct, 2023 7.18 1585 0.3 12 540 -- 0.5 E

Sep,

2023
7.14 1249 0.3 10.6 540 -- 0.5 E

As per the latest water quality data, the classification of the water quality

(As per CPCB Water quality criteria class-ANNEXURE-I) comes under

Class-E which is useful for “Irrigation, Industrial cooling & Controlled

Waste disposal”.
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Photographs ofthe Pedda Cheruvu, Peerzadiguda

9. Sunnam Cheruvu. Allapur Village, Kukatpally Mandal, Medchal-

f•1alkajairi District

> The Board Officials inspected Sunnam Cheruvu and its surroundings on

16.07.2024.

> Sunnam Cheruvu is located in Allapur Village, Kukatpally f'4andaI,

Medchal-Malkajgiri District, Telangana (17.452894,78.404076)

6 The lake surroundings are North: NRR Puram Colony, South: Parvathi

Nagar Colony, East: Kavuri Hills and West: Gayatri Hills.
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Google Map showing inlet drain leading to the lake.

Sewage drains from PadITläVäthi Nagar, NRR Puram colonies are

joining into lake.

GHMC hasprovided I & D structure to divert the sewage from main

inlet drain.

> Water hyacinth was proliferating at the periphery of the Lake.

Water Quality of Sunnam Cheruvu:

The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality criteria, the same is Enclosed as

{ANNEXURE-I)

The TGPCB is collecting the samples from Sunnam Cheruvu on

monthly basis as part of National Water Monitoring Programme

(NWMP) including the said 14 lakes.

The analysis results from September, 2023 to April, 2024 of the

lake water is tabulated as follows. Copies of the Analysis results are

enclosed as Annexure-II.

The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:

Month pH

Condu DO

ctivity (m

(ps/c g/L

m) )

Total

BOD Colifor Free

(mg m Amm

/L) (f•gPN/ onia

100ml}

April,2024 7.85 993 0.6 18 430

March,2024 6.98 1169 0.3 6.2 1600

Feb,2024 7.40 1138 3.9 3 920

Boro

L)

CPCB

Water

Quality

Criteria

class

0.5 E

0.5 E

0.5 E
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Jan, 2024 6.92 1092 0.3 10 430

Dec, 2023 7.10 802 0.3 8 430

Nov,2023 6.70 960 0.3 8.0 540

Oct, 2023 8.07 442 3.7 4.2 22

Sep, 2023 6.96 546 1.2 1 240

0.5 E

0.5 E

0.5 E

0.5 E

0.5 E

As per the latest water quality data, the classification of the water quality

falls under Class-E, which is categorised as useful for Irrigation,

Industrial cooling& Controlled Waste disposal.

Sunnam Cheruvu Lake

Sunnam Cheruvu Outlet



Hyderabad, Telangana, India

FC3 3+H7J, Vayu Saktlai Sagar,G ayatri Nagar,A flu pur, Borabama, Hyderabad,

Telangana 500018, India

Lat 17.453817°

Long 78 40327°

Go o g Ie ” . 16/07/24 01:08 PM GMT +05.30
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water hyacinth on the surface of Sunnam Cheruvu

I andal,I Iedchal-Malkajqiri District

The Board Officials visited the Chinadamara Cheruvu and its

surroundings on 16.07.2024

Chinadamara Cheruvu is located in Gandimaisamma Village, Dundigal

Nandal, Medchal-Malkajgiri District. (17.606634,78.418049)
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4 The lake is surrounded by North: Educational Institute, South: Open

land followed by Agricultural fields, East: Open land and West:

Dommara Pochampally Village.

Satellite image oftheChinaDamara Cheruvu:

> Google Map showing inlets drain leading to sewage joining the lake is

marked in yellow color.

Inlet drains from Munurbasthi, Main Bazzar, Weaker Section Colony,

SC Colony and also educational institutions are joining into the lake.

During the inspection there was flow from the inlet joining into the

lake near ORR on the other side

Water Quality of Chinadamara Cheruvu:

The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality criteria, the same is Enclosed as

(ANNEXURE-I)

TheTGPCB is collecting the samples from Chinnadamara cheruvu

on monthly basis as part of National Water Monitoring Programme

(NWMP) including the said 14 lakes.

The analysis results from September, 2023 to April, 2024 of the

lake water is tabulated as follows. Copies of the Analysis results are

enclosed as Annexure-II.

The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:



Month pH
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Conduc DO

tivity (m

(pss/cm g/L

Total

BOD Colifor Free

(mg m Amm

/L) {MPN/ onia

1OOml)

Apr, 2024 6.97 674 4.2 2.0 70

Mar, 2024 7.42 663 4.2 3.0 140

Feb, 2024 7.56 654 5.9 2 220

Jan,2024 7.71 552 3.0 3 350

Dec, 2023 7.36 512 5.2 1.6 280

Boro

L)

CPCB

Water

Quality

Criteria

class

0.5 C

0.5 C

0.5 B

0.5 B

0.5

Nov, 2023 7.30 484 5.4 1.4 280 -- 0.5

Oct, 2023 6.80 455 5.5 1.8 210

Sep, 2023 7.36 405 6.2 2.8 39

B

B

0.5 B

0.5 B

As per the latest water quality data, the classification of the water quality

falls under Class- C, which is useful for “Drinking water source after

conventional treatment and disinfection”.

» Photographs ofthe Chinnadamara cheruvu

Inlet drain from Colonies into Chinnadamara cheruvu
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Inlet drain joining into Chinnadamara cheruvu near ORR service

Road

Chinnadamara cheruvu

Chinnadamara cheruvu
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‹1. Chinara'yuni Cheruvu, Alwal Village and fgandal, ledchal-

Malkajgiri District

4 The Board Officials visited the Chinarayuni Cheruvu and its

surroundings on 16.07.2024

> Chinarayuni Cheruvu is located in Alwal Village and Mandal, Medchal-

Malkajgiri District (17.500979,78.503265)

4 The lake is surrounding by North: Anand Rao Nagar Colony, South:

Venkatapuram Colony, East: Joshi Nagar Colony & West:

Haryanabasthi.

> Satellite image oftheChinarayuni Cheruvu:

> Google Map showing Inlets drain leading to sewage joining the take

and outlet of the lake is marked in yellow color.

4 Inlet drains from Janakirao Nagar, Anand Rao Nagar Colony and father

Balaiah nagar joining into the lake.

> During the inspection MSW was dumped attheperiphery of the lake.

> Water hyacinth was proliferating throughout the Lake.

water Quality of Chinarayuni Cheruvu:

4 The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality criteria, the same is Enclosed as

{ANNEXURE-I)

> The TGPCB is collecting the samples from Chinarayuni Cheruvu

Cheruvu on monthly basis as part of National WaterI Monitoring

Programme (NWMP) including the said 14 lakes
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6 The analysis results from September, 2023 to April, 2024 of the

lake water is tabulated as follows. Copies of the Analysis results are

Enclosed as Annexure-II.

The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:

Month pH

Conduc DO

tivity (m

(ps/cm g/L

9 )

Total

BOD Colifor Free

(mg m Amm

/L) (I PN/ onia

1oomI)

Boro

n

( 9/

L)

CPCB

Water

Quality

Criteria

class

Apr,2024 7a56 1656 0.3 6.2 120 0.5 E

Mar,2024 748 1672 0.3 8.0 430

Feb,2024 7.48 1573 0.3 10 920

Jan,2024 7.20 1276 0.3 6 920

Dec,2023 7.12 1522 0.3 8 540

0.6 E

0.5 E

0.5

0.5

E

E

Nov,2023 6.87 1407 0.3 6.2 540 -- 0.5 E

Oct, 2023 7.39 11 16 0.3 14 430

Sep,2023

0.5 E

As per the latest water quality data, the classification of the water quality

(As per CPCB Water quality criteria class-ANNEXURE-I) comes under

Class-E which is useful for “Irrigation, Industrial cooling, Controlled Waste

disposal”

Inlet of Chinarayuni Cheruvu and diversion point
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Outlet of Chinarayuni Cheruvu and diversion point

Malkajgiri District

The Board Officials visited the Boin Cheruvu Cheruvu and its

surroundings on 16.07.2024.

Boin Cheruvu also known as Hasmathpet Cheruvu is located in

Hasmathpet Village, Balanagar Mandal, Medchal-Malkajgiri District

(17.473891,78.491891)

The lake is surrounding by North: Anjaiah Nagar, South: Rajiv Gandhi

Nagar Manasarovar Heights, Ved Vihar, Sai Nagar, East: Durga Vihar

Colony, RTC Colony& West: Gori Nagar, Samatha Nagar.

> Satellite image ofthe Boin Cheruvu:
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» Google Map showing Storm water drain, inlets& outlet are marked in

yellow color.

> Chinarayuni Cheruvu, Alwal joining into Boin Cheruvu.

Inlet drains from Shantha Saket colony joining to the lake.

> There are3 no's of storm water drains joining into the lake which were

dry atthetime of inspection

GHPIC has providedI & D structure to divert the sewage from main

inlet drain.

> During the inspection Municipal solid waste dump was found at

periphery of the lake.

Water Quality of Boin Cheruvu:

The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality criteria, the same is Enclosed as

(ANNEXURE-I)

• TheTGPCB is collecting the samples from Boin Cheruvu on monthly

basis as part of National Water Monitoring Programme (NWMP)

including the said 14 lakes.

The analysis results from September, 2023 to April, 2024 of the

lake water is tabulated as follows. Copies of the Analysis results are

Enclosed as Annexure-II.

The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:
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\s per the latest water quality data, the classification of the water quality

Cond Total

uctivi DO BOD Colifor Free

Month pH ty (mg/ (mg m Amm

(pss/c L) /L) (MPN/ onia

m) 100mI)

Apr,2024 8a06 1302 0.3 12 430

Boro

( o/
L)

0.5

CPCB

Water

Quality

Criteria

class

E

Mar,2024 7>56 1853 0.3 8 430 0x5 E

Feb,2024 7.48 1610 0.3 12 240

Jan,2024 7.23 1532 0.3 8 540

Dec,2023 7.42 1144 0.3 8 280

Nov,2023 7.14 1413 0.3 6.2 430

Oct, 2023 7.06 996 0.3 8 430

Sep,2023 7.34 1190 0.3 6 430

0.5 E

0.5 E

0.5 E

0.5 E

0.5 E

0.5

falls under Class-E, which is categorized as useful for Irrigation, Industrial

cooling& Controlled Waste disposal.

E
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Storm Water Drains of Boin Cheruvu
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Boin Cheruvu

Outlet of Boin Cheruvu

13. Ambeer Cheruvu, Kukatpally Village and Mandal, Medchal-

Malkajqiri District

The Board Officials visited the Ambeer Cheruvu and its surroundings on

16.07.2024.

Ambeer Cheruvu is located in Kukatpally Village and Mandal, Nledchal-

Malkajgiri District. (17.509008,78.393548).

The lake is surrounding by North: Pragathi Nagar, South: Adithya Nagar

Colony, East: Nizampet & West: Road followed by Pragathi Nagar

Cheruvu.
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Satellite image oftheAmbeer Cheruvu:

Google Map showing inlet of lake, STP and Diversion point

The Nizampet Municipality, has constructeda Sewage Treatment Plant

(STP) of capacity 2.5 MLD established in the year 2009 located in the

North side of the lake for treatment of sewage generated on the

upstream of the lake. The treated water is connected to lake through

pipeline.

Inlet drain from Pragathinagar partially reaches to STP and the rest is

joining the lake.

GHMC hasprovidedI & D structure to divert the sewage from main

inlet drain.

Water Quality of Ambeer Cheruvu:

The Central Pollution Control Board (CPCB) has classified the lakes

based on the water quality usage criteria, the same is enclosed as

(ANNEXURE-I)

» The TSPCB is collecting the samples from Ambeer Cheruvu on

monthly basis as part of National Water Monitoring Programme

(NWMP)& 14 lakes.

The analysis results from September, 2023 to April, 2024 of the

lake water is tabulated as follows. Copies of the Analysis results are

Enclosed as Annexure-II.

The analysis results of the water quality of the lake as per the CPCB

criteria is as follows:



Month pH

Conduc DO

tivity (m

{pss/cm g/L

) )

39

Total

BOD Colifor Free Boron

(mg m Amm (mg/L

/L) (I PN/ onia )
y p)

CPCB

Water

Qualit

Criteri

a class

Apr,2024 7x89 1320 0.3 12 540 0x5 E

PIar,2024 7.39 1471 2.2 5.4 430 -- 0.5 E

Feb,2024 7.68 1242 0.3 13 920 -- 0.5 E

Jan,2024 7.09 1228 0.3 8.2 350

Dec,2023 7.26 1074 0.3 6.4 430

Nov,2023 7.30 930 0.3 6.4 540

Oct,2023 6.69 912 0.3 6.0 430

Sep,2023 7.52 832 0.9 5.8 430

0.6 E

0.5 E

0.5 E

0.5 E

0.5 E

As per the latest water quality data, the classification of the water quality

falls under Class-E, which is categoFised as useful for Irrigation,

Industrial cooling& Controlled Waste disposal.

AMBEER CHERUVU
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AMBEER CHERUVU

AMBEER CHERUVU
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Ambeer Cheruvu

act7on taken by the Board•

1. The Board is regularly monitoring all the above 13 lakes on monthly

basis as part of National Water monitoring program (NWMP). The

analysis results are uploaded in the TSPCB website.

2. The respondent Board addresseda letter vide Lr.No. 8/Gen/PCB/RO-

RRD/2023-1716, dated: 20.04.2023 along with analysis results to The

Commissioner, Greater Hyderabad Municipal Corporation (GHMC)

regarding lakes contamination in and around GHMC area for taking

necessary action. (ANNEXURE-III}
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3.The respondent Board further addressed a letters vide Lr.No.

8/Gen/PCB/RO-RRD/2024-445, dated: 10.07.2024 along with analysis

results to The Addl. Commissioner, Greater Hyderabad Municipal

Corporation (GHMC) intimating that most ofthe lakes are analyzed to

be classified as ‘E‘ category and to take necessary measures to

improve the water quality. (ANNEXURE-IV)

It is to submit that WP No. 14728 of2007 filed by Mr.AnilC Dayakar,

Director, Gamana, Non-Governmental Organization, Hyderabad with

regard to Lakes.

The Hon‘ble High Court vide order dated 06.02.2024 has constituteda

Committee comprising of two Advocates, Mr. Gadi Praveen Kumar and

Mr.T. Srikanth Reddy witha direction to submit status report with

regard to the status of works carried out by Greater Hyderabad

I'4unicipaI Corporations (GHMC), District Collector, Hyderabad and

District Collector, Rangareddy District (Respondents 5 to 7) after

inspection the thirteen lakes (ANNEXURE-V}.

The Committee appointed by the Hon‘ble High Court submitted the

report on 05.03.2024 informing the status of 13 lakes and the works

taken up by the GHMC forprotection of the lakes during the hearing

held on 19.03.2024 {ANNEXURE-VI).

The case is under adjudication before the Hon‘ble High Court and was

last listed for hearing on 26.07.2024.

Place: Hyderabad.

Date: 13-09-2024

JOINT CHIEF ENVIRONMENTAL ENGINEER





CPCB Water Quality Criteria

Parameter
A

pH

Electrical

conductivity

Dissolved

oxygen

BOD 3

27’C

Free

Ammonia

SAR

Boron

Total

coliform

6.5-8.5

B

6.5—

8.5

6 or>6

‘t
2 or<2

3

or

>5

or

3

6.0- 9.0
6.5-

8.5

E

6.0-8.5

Max 2250

4 or >4 4 or >4

3 or <3

50 or < 500 or 5000 or

50 < 500 < 5000

CPCB Water Quality Usage Criteria:

1.2 or

< 1.2

- N!ax 26

Max 2

A-Drinking water source without conventional treatment but after

disinfection

B-Outdoor bathing (Organized)

C-Drinking water source after conventional treatment and disinfection

D-Propagation of wild life and fisheries

E-Irrigation, Industrial cooling, Controlled Waste disposal

Below E:Notmeeting A, B, C, D,E criteria.
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TELANGANA STATE POLLUTION CONTROL BOARD

REGIONAL OFFICE, RANGAREDDY DISTRICT

1-1.No.6-3-1219, Block C, Ward No.9I, 2" Floor, Backside of Country

Club, Kundanbagh. Umanngar, Begumpet, Hyderabad - 500016.

Lnvironmentai Engineer

Lr.No. 8/GenfPCB/RO-RRD/2023- } J{ §

'Io

The Commissioner,

G i-cater Flyderabad Municipal Corporation (GHMC),

CC Complex, Tank Elind Road,

Lower Truth Band, Hyderabad- 500063

En1ai1:ee-rr1-tspcb{ ttelangana.gov.in

"Date: 20.04.2023.

Sub: TSPCB — RO,RR District — Monitoring of 185 Lakes in and around of GHMC

area- Lake contaminated status based on analysis results - Submitted - Reg.

Ref: zlnalysis data retrieved from TSPCB ot'ficia1 website.

It is to submit thnt, Telangana Stnte Pollution Control Board is monitoringI IS lakes in

and around of GHMC area under GHMC 185lakes & NWMP program on monthly basis. The

analysis data has been uploading in the TSPCB official website. The analysis results list is

enclosed of various lakes falls under Regional ofiice, Rangnrcddv jurisdiction and lakes have

been categorized as per CPCB water qualit)' criteria class as mentioned below.

Elecfr*cal conduEtiviv

Dissolvcd on}’gen

DOD 3 at27C

rocsmmonim

S Tt

Boron

’FoNlcolFom

CPCB Writer QualityC riterla

A B C D E

6.S — 8.5 6.5 — 8.5 6.0 -9.0 6.S — 8.5 6,0 — 8.5

Max 2250

5 or>5

5 or<3

4 or>4

50 or< 50 500 or< 500 50tl0 or< 5000

CPCB Wutcr quuli criteria clnrs:

d OF *fl

I.2 or <I

A- Di inking water source without conventional treatment but aller disinfection

B- Outdoor bathing (Or6anized)

C- Drinking water scurcc after conventional treatment and disinfection

D- Propagation or wild li/e and fisheries

- Irrigation and ind\lstrial cooling controlled waste cfisposal

Delcw E-Not meeliJq} A, B, C, D,E criteria

MAx 26

Max 2

As per the analysis results (October, November. December, 2022 attachcd) most of the

lekes falls under C1•CB water quality criteria elnssE c.ntegory, which arenotuseful for drinking,

outdoor bathing & xviid liie and fisheries.

Submitted forkincl i»Formalion und necessarv octiun.



Reéeived From:

Hydei-chad b4unicipalCorporation

cOffice Ackno»l°dS°'"ent

Ccntrnlized lnwnid Monitoring System

man rd Ne : GV.T*02304G:1'8b

Letter No
. 8/Gen/PCB/RÒ-

' R/LD/2023-1716

Filo No : til

mme Of Officei:
Telangana State

pollution control bonrd

Telangana State

pollut ion con riol board

In›vard Date: 20/APB/

L.etter on Date: 20/AP /

No.ofpages in File: ù

Designation: Telangar

Department Ad dress: Hy derab

TSPCB - RO Rft District - Monitoring ofI B5 lakcs in and arounc

scaus based on analysis resulc - submitccd - keg.

Rgg›prgs;fi o›arded.toCommissioner-----”"”"“ "”"“"”""“ "“”’"”"”""”“"
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TELANGANA POLLUJIONCONTROL BOARD

„°, , REGIONAL orriCE, RANcnnrnDY DisTnicr

i-1.No 6-3-1219, Block C, Ward No.91,2"
d

Floor, Bacltside of Country

Club, I€vndanbagh, Umanagar, Bcguinpct, Hyderabad - 50001.6.

Environmental Engineer

Lr.No. S/Gen/PCfi/RO-RRD/2024- 5

TO

The Chief‘ Engineer (Housing &Laltes),

G"'r1,oi,c Mc,

CC Complex, Lower Tank Bund,

Hydcrnbad- 500063.

S ir,

Sub:

Ref:

Email:cc-rr1-tspcb@tclangina.gov.in

Date: lo .07.2024

TGPCB — RO,IIIA District — Monitoring of 185 Lakos in and arouncl of GHMC

area in the jurisdiction of RO-RHD - Lake contaminated status based on analysis

results - Submitted - deg.

Analysis datai etricvcct mom TS f’CB ‹›lf?cial wuh.site.

lt is to submit that, Telangana State Pollution Control Boartl is monitoring 185 lathes in

and around of GHNIC area under GHMC 185laltes R NWMP program on monthly basis. The

analysis data has been uploading reguliirly iii the TSPCB official website. The monthly analysis

results are availalale at https://tspeb.cgq•.gov. in/Pcigc.s/Envdala.aspx. however, the analysis

results for the period fTOm Jan, 2024 toApril, 2024 enclosed for ready reference, pertaining to

the lalces located in Regional office, Rangareddy.

As per CPCB water quality criteria lakes have been categorized into different classes based on

usade asmentioned below.

fil•CE W u terQ u:i1ity Criteri»

Electrical concltJclivity

Dissolved oxygen

BOD 3 nt27C

6.5— 8.5

6 or *ti

2 or<2

65-85 10—JO

5 or>5

3 or<3

1'ree Ammonia - - -

SAR -

Boron -

Total oolitorn 50 orN 50 500 or 500 5000 or 5000

D E

G.5— 1i.5 6.0 — 8.5

Max 2250

4 Or>4 -

1.2or<l.2

Usage Criteria us per CPCBWater quality ci-itcrio cI:iss:

A- Drinlcing water source without conventional treatment but aftcr disinfection

B- Outdoor biithing (Organized)

C- Drinlring water source nfter conventional treatnicnt and disinléctioi

D- Propagation of wild like and fisheries

E- Irrigation and industrial cooling controlled waste disposal

Delow E- Not meeting A, B, C, D,E criteriri

Msx 2

^• rur the analysis results from January to /\pi-il 2024, most ofthelal‹es iu-c analyzed to

be classified asL category, which arenot usclitl lor clrinl‹itig, outdoor bathing cfi wild life and

‹luality.

This is tor hind information und tor talcing neccss•iry measures to improve the water

Yo«rsfa’ hfull, ,

EN IIIO aL rNGlNEER

VIRONME TALENGINEER

Telangana Pollu ion Con mol BOafd,

Regional Office, Rangareddy.



'THIGH COURT FOR THESTATE OF TELANGANA AT HYDERABAD

TUESDAY, THE SIXTH DAY OF FEBRUARY

TWO THOUSAND AND TWENTY FOUR

:PRESENT:

THE HONOURABLE THE CHIEF JUSTICE ALOKARADHE

AND

THEHONOURABLE SRIJUSTICE ANIL KUMAR JUKANTI

TAKEN UP WP NO:14728 OF 2007

[ 3393

Between:

Mr. Anil C Dayakar, Executive Director, "Gamana" Non-Governmental

Organisation Plot No.1, G-3 Arunodaya Colony, Madhapur, Hyderabad.

Petitioner

AND

1. The Government of AP., Represented by its, Principal Secretary, Revenue

Department, Secretariat, Hyderabad.

2. The Government of A.P. rep by its Principal Secretary, Municipal

Administration and Urban Development Department, Secretariat, Hyderabad.

3. The A.P. Pollution Control Board, Sanathnagar, Hyderabad, rep by its

Member Secretary.

4. The Government ofA.P., rep by its Principal Secretary, Environment, Forest,

Science and Technology Department, Secretariat, Hyderabad

5. The Greater Hyderabad Municipal Corporation, rep by its Commissioner,

Tank Bund, Hyderabad.

6. The District Collector; Hyderabad District, at Hyderabad.

7. The District Collector, Rangareddy District at, Hyderabad.

Respondents

Petition is taken up under Article 226 of the Constitution of India in compliance

with the orders of the Hon'ble the Chief Justice dated: 03.07.2007 and for the

reasons published in the "Letter", dated. 12-06-2007, sent by the petitioner herein,

the High Court may be pleased to issue an Order, direction. or a Writ, more

particularly one in the nature of Writ of Mandamus tocall for the records and remarks

from the Respondents herein in and connected to (i) illegal constructions being made

by theencroachers in the lake beds of Hyderabad and Rangareddy District for the

past fifteen days thedetails of which are given under:

Names oftheLake beds

1)Durgam Cheruvu and Sunnam Cheruvu - Annexure No.I and II

2) Pedda Cheruvu, Pirvadiguda - Annexure No. III

3) China Dhamara Cheruvu, Dundigal - Annexure-No. IV

4) China Rayuni Cheruvu - Annexure No.V

5)Ganga Ram Pedda Cheruvu - Annexure No.VI

6)Ganga Ram Pedda Cheruvu - Annexure No. VII

7)Ganga Ram Pedda Cheruvu - Annexure No. VIII

8) Medikunta Cheruvu, near Sriranganatha Temple, Nanakramguda —

Annexure No. IX



9) Nalla Cheruvu, Uppal - Annexure No.X

10)Hasmat Peta Cheruvu - Annexure No. XI

11)Hâsmat Peta Cheruvu - Annexure No. XII

12)Bairamalguda Chen.ivu, LB Nagar - Annexure No. XIII

13) Pirzadiguda CheruviJ, Uppal Panchayat - Annexure No. XIV

14)NaIlagandIa Cheruvu, Sherlingampalli - Annexure No. XV

15)Ambheer Cheruvu, Dundigal Mandal - Annexure No. XVI

16)Golidodda Cheruvu, Sherlingampalli Municipality - Annexure No. XVII

(ii) steps taken by the Respondents herein for eviction of the encroachments (iii)

steps taken by the Respondents herein to protect the water bodies and their echo

systems and this Hon’ble Court may be pleased to pass appropriate orders directing

the concerned authorities to restrain the encroachers from constructing illegally in

the lake beds, evict them and protect the water bodies and their ecosystem;

The petition coming on forhearing, upon perusing the Petition and the letter

filed in support thereof and the order of the High Court rlated 10.06.2013,

12.12.2023, 27.12.2023 and 22.01.2024, the Court made thefollowing.

ORDER:

Mr.Mohd. Imran Khan, learned Additional Advocate General for the

State of Telangana.

Mr. C.H.Jayakrishna, learned counsel represents Mr. K.Ravinder Reddy,

learned Standing Counsel forrespondent No.5- Greater Hyderabad Municipal

Corporation (GHMC).

Mr.Gadi Praveen Kumar, learned Deputy Solicitor General of India.

Mr. T.Srikanth Recldy, iearned Government Pleader forI2evenue.

This petition, a.sa Public Interest Litigation, has been instituted on the

basis ofa letter addressed to this Court. The grievance in the writ petition

pertains to protection and preservation of sixteen lakes located in Hyderabad

and Ranga Red‹ly Districts. In compliance of the orders

dated 10.06.2013 and 12.12.2023, passed by this Court, the Commissioner of

GHMC (respondent No.5), the District Collector, Hyderaba‹\ (respondent No.6)

and the District Collector, Ranga Reddy District (respondent No.7) have

submitteda joint report in which the details of steps taken by the aforesaid

respondents forprotection and preservation of lakes had been mentioned and

thesame areasfollows:



ur am Che v Madha u Via e Se n am a M da Rana Redd

District:

Ih respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee,

Hyderabad Metropolitan Development Authority (HMDA) and FTL boundary

survey had been conducted on 30.06.2013 and the FTL boundary was

demarcated to an extent of 160.6 acres. A preliminary notification was issued

on 07.06.2014. However, the final notification has not been issued. It has also

been averred that there are 224 structures existing within the FTL/Buffer zone

ofDurgam Cheruvu.

It has been stated in the report that the fencing was done all around the

lake boundary, which isexposed habitation except 300 meters length due to

objection of landlords and cases pending before various courts.

It has also been stated in the report that walking track is laid around the

lake boundary and lake protection guards were deployed and CCTV cameras

have been installed for protection of the lake all around its boundary. It has

also been stated that the work ofsewage diversion has been completed.

II. Sunnam Cheruvu, Allapur Villaqe, Kukatpally Mandal, MedchaI•MaIkajqiri

District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the HMDA andit geographically cuts

into two district boundaries viz., Medchal-Malkajgiri Oistrict and Ranga Reddy

District.

It has been stated that the FTL boundary survey was conducted on

07.08.2013 and the FTL boundary was demarcated toan extent of 32.510 acres.

A preliminary notification was issued on 14.05.2014. However, the final

notification has not been issued. It has also been averred that there are 78

structures existing within the FTL zone and 38 structures existing within the

Buffer zone ofSunnam Cheruvu.

It has been stated in the report that the fencing work has been done toa

partial length only and could not be completed due to objections of landlords

and due to pending cases. It has also been stated that the work of sewage



diversion has been completed. However, lake guards and CCTV cameras are

notavgilable.

Ill Pedda Cheruvu, Peerzadiguda Villaqe, Medipally Mandal, Medchal-Malkajgiri

District:

In respect of the a'foresaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conducted on 27.05.2015 ancl the FTL boundary

was to an extent of ?2.23 acres. A preliminary notification was issued on

18.01.2016. However, the final notification has not been issued. It has also

been averred that there are 27 structures existing within the FTL zone and 100

structures existing v•ithin the Buffer zone ofPedda Cheruvu.

It has been stated in the report that the work ofconstruction of walking

track and desiltation of lake has been initiated by the LIMDA, which is in

progress. However, fencing and sewage diversion have not been done and no

lake guards and CCTV cameras areavailable.

IV. Chinadamara Chei uvu, Gandimaisamma Villaqe. Dundiqal Mandal,

Medchal-Malkainiri District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has heen notified by the Lake Protedtion Committee, HMDA

andFTLboundarys uivey was conducted on 09.09.2020 and the FTL boundary

was demarcated to an extent of 32.22 acres. A preliminary notification was

issued on 04.04.2023. I-However, the final notification has not been issued. It

has also been averred that there are3 structures existing within the FTL zone

land4 structures existing within the Buffer zone ofChinadamara Cheruvu.

It has been stated in the report that the work ofconstruction of walking

track and desiltation of lake has been initiated by the I4MDA, which is. in

progrbss. However, fencing and sewage diversion have notbeen done.

V. Chinarayuni Cheruvu, Alwal Village and Mandal, Medchal Malkajgiri District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conducted on 04.03.2014 and the FTL boundary

had been demarcated to an extent of 48 acres. A preliminary notification was

issued on 07.06.2014 and the final notification has been issued on 16.08.2016.

It has also been averrecl that there are 105 structures existing within the FTL



zone and 80 structures existing within the Buffer zone of Chinnarayuni

Cheruyu.

It has been stated in the report that the fencing work has been partially

completed and the remaining work could not be completed due to cases

pending before various courts. It is has been stated that the walking track

could not be laid due to objections and pending legal issues. It has been

stated that sewage diversion work has been completed. However, lake guards

and CCTV cameras arenotavailable.

VI Pedda Cheruvu, Gnaqaram Villaqe, Serilingampally Mandal, Ranqa Relddy

District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conducted on 18.09.2013 and the FTL boundary

was demarcated to an extent of 112.0 acres. A preliminary notification was

issued on 03.12.2014. However, the final notification has not been issued. It

has also been averred that there isone structure existing within the FTL/Buffer

zone ofPedda Cheruvu.

It has been stated in the report that the fencing was done partially and

could not be completed due to cases pending before various courts. It has

also been stated in the report that walking track could not be laid as the lake

periphery comprises of patta lands. It has been stated that lake guards are

available but CCTV cameras arenotavailable and the sewage diversion could

not be completed due tocourt cases.

VII Medikunta, Nanakramquda Village, Serilinqampally Mandal, Ranqa Reddy

District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conductedon 16.10.2013 and FTL boundary had

been demarcated to an extent of 7.5 acres. A preliminary notification was

issued on 14.05.2014. However, the final notification has not been issued. It

has also been averred that there are no structures within the FTL/Buffer zone

ofMedikunta.



, It has been stated in the report that the fencing work isinprogress and

the wgrks of bund strengthening and laying of walking tram.k around the lake

boundary are completed. However, lake guards and CCTV cameras are not

available. It has also been stated that the work ofsewage diversion has been

completed.

VIII Nalla Cheruvu U t¿pal illa e and Mandal Me halMalk ii i trt

Inrespect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conducted on 28.10.2023 an‹f the FTL boundary

had been demarcated to an extent of 65.96 acres. A preliminary notification

was issued on 23.07.2014. However, the final notifica tion has not been

issoed. It has also been averred that there are 26 structures within the

FTL/Buffer zone ofNalla Cheruvu.

It has been stated in the report that the fencing work isinprogress and

the work of ring formation for walking track around the lake boundary is

completed. However, lake guards and CCTV cameras arenotavailable. It has

also been stated that I.he work ofsewage diversion is in progress.

IX Boin Charuvu, Hasmathpet Villaqe, Balanqar Mandal, Medchal•Malkajqiri

District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which ha.s been notified by the Lake Protection Committee, HMDA

andFTLboundary survey has been conducted on 03.01.2014 and the lake had

been demarcated with an FTL boundary to the extent of 6.15 acres. A

preliminary notification was issued on 07.06.2014. However, the final

notification has not been issued. It has also been averred that there are 148

structures in FTL zone and 52 structures in Buffer zone ofBoin Cheruvu.

It has been stated in the report that the fencing work has been carried

out and the peripheral ring bund formation carried out an‹1a part of land lake

periphery comprises ofpatta lands. It has been stated that the lake guards and

CCTV cameras areavailable. It has also been stated that the work ofsewage

diversion has been completed.



’

”.’‘‘ X Maddela Kunta Biramalquda Villaqe, Saroornaqar Mandal, Ranqa Reddy

District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conducted on 06.10.2023 and the FTL boundary

had been demarcated toan extent of 6.64 acres. A preliminary notification was

issued on 23.07.2014 and the final notification has been issued on 16.05.2016.

It has also been averred that there are 12 structures in the FTL zone and1

structure in buffer zone ofMaddela Kunta.

It has been stated in the report that the fencing work has been

completed except to an extent of 50 meters due to objections. It is also stated

that the works of main bund and ring bund around the lake boundary are

completed. Though lake guards are available, CCTV cameras are not

available. It has also been stated that the work ofsewage diversion has been

completed.

XI. Nallagandla Cheruvu, Nallaqandla Villaqe, Serilingampally Mandal, Ranqa

Reddy District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conducted on 24.08.2013 and FTL boundary had

been demarcated to an extent of 89.90 acres. A preliminary notification was

issued on 14.05.2014. However, the final notification has not been issued. It

has also been averred that there are no structures within the FTL zone but

there isone structure in Buffer zone ofNallagandla Cheruvu.

It has been stated in the report that the fencing work and thework of

laying of walking track around the lake boundary isin progress. It is stated

that lake guards are available but CC cameras are not available. It has also

been stated that the work ofsewage diversion has been completed.

XII Ambeer Cheruvu, Kukatpally Villaqe and Mandal, Medchal-Malkajqiri

District:

In respect of the aforesaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLboundary survey was conducted on 06.08.2013 and the FTL boundary



r md been demarcate‹I to an extent of 162 acres. A preliminary notification was

issuedpn 14.05.2014. However, the final notification has not been issued. It

has also been averred that there are3 structures within the FTL zone and 105

structures within the Brlfier zone ofAmbeer Cheruvu.

It has heen stat+d in the report that the fencing work iscarried out all

around the lake except 450 meters due to legal issues. It is stated that the

laying of walking track around the lake boundary iscomplef.ed. However, lake

guards and CCTV cameras arenot available. It has also been stated that the

work ofsewage diversion has been partly completed.

XIII Gosai Kunta, Gowlidoddi-Gopanapally Villaqe, SeriIinT{ampally Mandal,

Ranga Reddy District:

“ In respect of thea foresaid lake, it has been stated that the said lake isa

water body, which has been notified by the Lake Protection Committee, HMDA

andFTLbounclary survey was conducted on 10.10.2013 anal the FTL boundary

had been demarcatecl to an extent of 6.25 acres. A preliminary notification was

issued on 17.04.2014. However, the final notification has not been issued. It

has also been averred that there are 34 structures within the FTL zone of

Gosaikunta.

It has been stated in the report that the fencing worl‹ as well as the

works of bund strengthening and laying of walking track around the lake

boundary are inprogress. However, lake guards and CCII cameras are not

available. It has also been stated that the work ofsewage diversion has been

completed.

Thus, froma perusal of the status report, it is evident that the same is

farfrom satisfactory.

Learned Additional Advocate General for the State of Telangana

submitted that the work offencing around Durgam Cheruvu isnotpracticable.

However, in f.he report it has .been stated that the worh of fencing is

complete. In order to ascertain the work carried out by respondents No.5,6

and 7, we deem it appropriate to request Mr. Gadi Praveen Kumar, learned

Deputy Solicitor General of India and Mr. T.Srikanth Reddy, learned

Government Pleader for Revenue to inspect the lakes and to submita report

with regard to status of the work carried out by respondents No.5,6 and 7 as



stated in the report. The report shall be submitted to this Court ina seąled

covecwithina period of three weeks.

Needless to state that the facilities to the aforesaid members ofthe

Committee appointed by this Court shall be extended by the State

Government so that the members ofthecommittee can inspect the lakes and

submit thereport withina period of three weeks before this Court.

The members of the Committee shall be entitled to remuneration

Rs.25,000/- each, which shall be payable by the State Government.

In addition, the learned Additional Advocate General shall seek

instructions with regard to fencing of the lakes in question, construction of

walking track around them, installation of CCTV cameras and completion of

sewage diversion on or before the next date of hearing.

Leta copy ofthis order be supplied to the learned Additional Advocate

General for the State of Telangana, Learned Deputy Solicitor General of India

and the learned Government Pleader forRevenue during the course ofthe day.

List on 11.03.2024.

To,

Sd/• A.V.S.PRASAD
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1. The Principal Secretary, Revenue Department, State of Telangana,

Secretariat, Hyderabad.

2. The Principal Secretary, Municipal Administration and Urban Development

Department, State ofTelangana, Secretariat, Hyderabad.

3. The Member Secretary, T.S. Pollution Control Board, Sanathnagar,

Hyderabad.

4. The Principal Secretary, Environment, Forest, Science and Technology

Department, State of Telangana, Secretariat, Hyderabad

5. The Commissioner, Greater Hyderabad Municipal Corporation, Tank Bund,

Hyderabad.

6. The District Collector, Hyderabad District, at Hyderabad.

7. The District Collector, Rangareddy District at, Hyderabad (RR 1 to7 by
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(OUT).
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HIGH COURT FORTHESTATE OF TELANGANA AT HYDERABAD

TUESDAY, THE NINTEENTH DAY OF MARCH

TWO THOUSAND AND TWENTY FOUR

:PRESENT:

THE HONOURABLE THECHIEF JUSTICE ALOK ARADHE

AND

THEHONOURABLE SRIJUSTICE ANIL KUMAR JUKANTI

TAKEN UP WP NO:14728 OF 2007

Between:

Mr. Anil C Dayakar, Executive Director, “Gamana" Non-Governmental

Organisation Plot No.1, G-3 Arunodaya Colony, Madhapur, Hyderabad.

Petitioner

AND

1. The Government of AP., Represented by its, Principal Secretary, Revenue

Department, Secretariat, Hyderabad.

2. The Government of A.P. rep by its Principal Secretary, Municipal

Administration and Urban Development Department, Secretariat, Hyderabad.

The A.P. Pollution Control Board, Sanathnagar, Hyderabad, rep by its

Member Secretary.

The Government ofA.P., rep by its Principal Secretary, Environment, Forest,

Science and Technology Department, Secretariat, Hyderabad

5 The Greater Hyderabad Municipal Corporation, rep by its Commissioner,

Tank Bund, Hyderabad.

6. The District Collector, Hyderabad District, at Hyderabad.

7. The District Collector, Rangareddy District at, Hyderabad.

Respondents

Petition is taken up under Article 226 of the Constitution of India in compliance

with the orders of the Hon'ble the Chief Justice dated: 03.07.2007 and for the

reasons published in the “Letter", dated. 12-06-2007, sent by the petitioner herein,

the High Court may be pleased to issue an Order, direction, or a Writ, more

particularly one in the nature ofWrit of Mandamus tocall for the records and remarks

from the Respondents herein in and connected to (i) illegal constructions being made

bytheencroachers in the lake beds of Hyderabad and Rangareddy District for the

past fifteen days thedetails of which are given under:

Names oftheLake beds

1)Durgam Cheruvu and Sunnam Cheruvu - Annexure No.I and II

2) Pedda Cheruvu, Pirvadiguda - Annexure No. III

3) China Dhamara Cheruvu, Dundigal - Annexure No. IV

4)China Rayuni Cheruvu - Annexure No.V

5)Ganga Ram Pedda Cheruvu - Annexure No.VI

6)Ganga Ram Pedda Cheruvu - Annexure No.VII

7)Ganga Ram Pedda Cheruvu - Annexure No. VIII

8) Medikunta Cheruvu, near Sriranganatha Temple, Nanakramguda —

Annexure No. IX



9)Nalla Cheruvu, Uppal - “ ” Annexure No.X

10)Hasmat Peta Cheruvu - Annexure No. XI

11)Hasmat Peta Cheru\/U - Annexure No. XII

12)Bairamalguda Cheruvu, LB Nagar - Annexure No. XIII

13) Pirzadiguda Cheruvu, Uppal Panchayat - Annexure No. XIV

14)NaIlagandIa Cheruvu, Sherlingampalli - Annexure No. XV

15)Ambheer Cheruvu, Dundigal Mandal - Annexure No. XVI

16)Gotidodda Cheruvu, Sherlingampalli Municipality - Annexure No. XVII

(ii) steps taken by the Respondents herein for eviction of the encroachments (iii)

steps taken by the Respondents herein to protect the water bodies and their echo

systems and this Hon'l3le Court may be pleased to pass appropriate orders directing

the concerned authorities to restrain the encroachers from constructing illegally in

the lake beds, evict them and protect the water bodies and their ecosystem;

The petition coming on forhearing, upon perusing the Petition and the letter

filed in support thereof and the order of the High Court dated 10.06.2013,

12.12.2023, 7.12.2023, 22.01 .2024 and 06-02-2024, the Court made thefollowing.

ORDER:

Mr.Mohd. Imran Khan, Iearned Additional Advocate General for the

State of Telangana.

This Court, by an order dated 06.02.2024, had constituteda Committee

comprising of two Advocates, namely Mr. Gadi Praveen Kumar and Mr.

T.Srikanth Reddy.

The aforesaid Committee was requested to submita report with regard

to the status of works carried out by respondents No.5 to7 i.e., Greater

Hyderabad Municipal Corporation, DistrictC ollector, Hyderabad, and District

Collector Ranga Reddy District, after inspecting the thirteen lakes.

The Committee has inspected the following thirteen lakes namely:

ij Durgam Cheruvu, Madhapur;

ii) Sunnam Cheruvu Lake, Allapur V illage, Kukatpally, Medchal-

Malkajgiri District;

iii) Medikunta Lake, Nanakramguda;

iv) G osaikunta Lake, Goulidoddi;

v) Nallaganclla C heruvu, Nallagandla Village, Sherilingampally,

Ranga Reddy District;

vi) Pedda Cheruvu, Gangaram Village;

vii) Maddalakunta Lake, Bairamalguda, Saroornagar;

viii) Nallacheruvu, UppaI;

ix) Pedda Ch eruvu, Peerzadiguda;

x) Am beerC heruvu, Kukatpally;

xi) ChinnadameraC heruvu, Dundigal;

xii) Chinna Narayanayuni Cheruvu, Alwal; and

xiii) Boin Lake, Hasmathpet.



The Committee had conveneda preliminary meeting with the officials of

the Greater Hyderabad Municipal Corporation and the revenue authorities on

12.02.2024 at 2.30 pm and thereafter had inspected the aforesaid thirteen lakes

between the period from 15.02.2024 and 17.02.2024. The Committee thereafter

has submitteda report on 05.03.2024.

The salient features of the report are as under:

i) After inspecting the Durgam Cheruvu, Madhapur, it is stated that

the capacity of the sewage treatment plant is limited to 12 MLD, whereas the

inlet volume ofwater, which isnot treated, appears to be on the higher side,

which isresulting in pollution of the lake.

The Committee has further observed noticed that 146 structures are

situated in the Buffer Zone and around 78 structures are within the Full Tank

Level (FTL).

The Committee has also pointed out the need to ensure that the nalas

and inlets and outlets from and to the tank are also maintained to ensure

preservation of the lake.

ii) After inspecting the Sunnam Cheruvu Lake, it has been pointed

out that the work offencing is incomplete and the ring bund/walking track is

also incomplete. Neither any lake guard is posted nor any CC Cameras are

installed and the sewerage diversion is being done duly diverting the sewage

water.

iii) In respect of Medikunta*Lake, it has been observed by the

Committee that neither the fencing work iscomplete nor the walking track and

ring bund iscomplete. Similarly, neither the lake guards nor the CC Cameras

areavailable. The sewage diversion works areyettobe completed.

iv) After inspecting the Gosaikunta Lake, it has been pointed out by

the Committee that neither the fencing nor the ring bund/walking track is

available. The CC Cameras and lake guards are also not available. With

regard to sewage diversion works, it is observed that there is no water inthe

lake. No inlets into the lake for sewage arealso observed. The Committee

further noticed that there are encroachments intheFTL and Buffer Zone.

v) In Nallagandla Cheruvu, it is noticed that the fencing works are

being undertaken. The ring bund/walking track is not completed. Lake guards

are found available, but no CC Cameras areinstalled. It is observed that the

sewage diversion iscompleted.

vi) Regarding the Pedda Cheruvu isconcerned, it is pointed out that

the fencing work iscompleted partially and it could not be completed due to

legal litigations. The ring bund/walking track is also incomplete. There areno

CC Cameras and lake guards are also not available. The sewage diversion

work isheld up due to cases pending inthe Court.



vii) In respect of Maddalakunta Lake, the Committee observed that the

said water body has apparent encroachments on the FTL and Buffer Zone.

Fencing isobserved only on the main bund side and the other three sides are

covered by boundary walls of the adjacent property owners. The ring

bund/walking track i.s also not available on ground. CC Cameras arealso not

available and only one lake guard is observed on the site. The sewage

diversion, though completed, does notseem tobe functional, as the lake is

dumped with garbage and inflow of sewage water and there is stinking odour

emanating from the lake.

viii) With regard to Nallacheruvu, the Committed noticed that fencing

is available on Iy on the main bund side and other three sides are covered by

boundary walls of the adjacent property owners. The ring bund/walking track

is not available. There are no CC Cameras and only one lake guard is

observed on the site. The sewage diversion does notseem tobe functional,

as the lake is dumped with garbage and sewage water and there is stinking

smell emanating therefrom.

The Committee has further noticed thata section of the lake is covered

by weed plants and cultivation of leafy vegetables is being undertaken by the

farmers/local growers using the polluted water posing a significant health

concern and immediate remedial measures are imperative to safeguard the

lake and to prevent potential adverse health implications, as these vegetables

are beingg rown incontaminated water.

ix) In respect of Pedda Cheruvu, the Committee pointed out that no

fencing is observed on ground. The ring bund/walking track is also not

available and there are no CC Cameras and lake guards. No provision

regarding sewage diversion is seen. There are encroachments within the FTL

and Buffer Zone areas. The Committee observed that the visual inspection

revealed pervasive contamination with sewage waste, posing a substantial

health hazard to the lake's flora and fauna. The Committee has also received

complaints from the local residents that during storm, the entire sewage

content would be diverted into neighbouring colonies. From the adjoining

nalas, the untreated water enters the lake which contaminates the water of the

lake.

x) In Ambeer Cheruvu, it is noticed that the fencing work is not

completed even on the main road side. The ring bund though completed,

walking track is not laid. CC Cameras and lake guards are not available.

Sewage diversion is not completed. The lake is seem dumped with garbage

and sewage water and the lake has pungent odour and foul smell. The

Committee has also noticed that the absence of patrolling and surveillance

renders the lake susceptible to further encroachments.

xi) In Chinnadamera Cheruvu, it is pointed out that fencing is not

available. The ring bund/walking track is not available on the ground. CC

Cameras are not available and no lake guards are observed on the site.

Sewage diversion is not ava ilable. There are substantiaI encroachments inthe

FTL and Buffer Zone areas. The Committee has also noticed that the colleges



and institutions situated around the lake have

taking up the work offilling up the lake, which

water into other lands of the farmers. The

released from the resideritial colleges directly

fishes in the lake are dying.

been dumping thedebris and

is leading to diversion of lake

sewage/waste water is being

into the lake due to which the

xiij With regard to Chinna Narayanayuni Cheruvu, it is observed that

the fencing is absent. The ring bund/walking track is not available. No CC

cameras and no lake g uards are found. The sewage diversion though

completed, does notseem tobefunctional as the lake isdumped with garbage

and filled with sewage water with stinking smell emanating therefrom.

xiii) In respect of Boin Lake, it is pointed out by the C.ommittee that the

fencing is carried out on two sides. The ring bund/walking track is not

available. The CC cameras arenot installed and only one or two lake guards

are observed on the site. The sewage diversion, though complete, does not

seem tobe functional as the lake is dumped with garbage and full of sewage

water with strong disagreeable smell being emitted. It has further been

mentioned by the Committee in its report that this lake is one of the most

polluted lakes of the city. Numerous structures have come up within the FTL

area/Buffer Zone of the tank. Despite sewerage diversion efforts, the lake

remains filled with debris and sewage, rendering the vicinity inhospitable for

the general public and intolerable even fora brief while.

Thus, the report submitted by the Committee appointed by this Court

exposes a grim picture of the lakes/water bodies situated in the city of

Hyderabad. The pollution of the lakes not only affects the environment, but is

posinga severe health hazard to the public in general, as the contaminated

water is being used for cultivation of vegetables. The natural habitats of

various birds and aquatic species have diminished. due to adverse impact of

continued encroachment and the pollution. The issue is exacerbated by

encroachments and dumping innalas (inflows) and connecting channels into

water bodies.

The learned Additional Advocate General shall, therefore, instruct the

authorities to take action with regard to the aforesaid water bodies

immediately and submit an action taken report before this Court along with

photographs withina period of three weeks from today.

List on 29.04.2024.
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1. The Principal Secretary, Revenue Department, State of Telangana,

Secretariat, Hyderabad.

2 The Principal Secretary, Municipal Administration and Urban Development

Department, State of Telangana, Secretariat, Hyderabad.

3. The Member Secretary, T.S. Pollution Control Board, Sanathnagar,

Hyderabad.

4. The Principal Secretary, Environment, Forest, Science and Technology

Depártment, State of Telangana, Secretariat, Hyderabad

5. The Commissioner, Greater Hyderabad Municipal Corporation, Tank Bund,

Hyderabad.

6 The District Collector, Hyderabad District, at Hyderabad

7. The District Collector, Rangareddy District at, Hyderabad (RR 1 to7 by

RPAD).

8. Two CCs to the Additional Advocate General, High Court at Hyderabad

(OUT).

9. Two CCs to the P for Revenue, High Court atHyderabad (OUT).

10.One CC to Dy. Solicitor General of India, High Court at Hyderabad (OPUC)

11.Two spare copies



HIGH COURT

HCJ& JAKJ

DATED:19/03/2024

List on 29.04.2024

ORDER

'

TAKEN UP WP.No.14728 of2007 ,”



Item No.08:

BEFORE THE NATIONAL GREENTRIBUNAL

SOUTHERN ZONE, CHENNAI

(Through Video Conference)

Original Application No.204 of2024(SZ)

IN THE MATTEROF:

[Earlier O.A. No.532 of2024 (PB)]

Suo Motu based on the news item

appearing in ‘The Hindu’ dated 19.03.2024

titled, 'neport on water bodies in

Hyderabad presents grim picture: HC”.

With

Central Pollution Control Board

Through its Member Secretary

New Delhi and Ors.

Date ofhearing: 07.08.2024.

CORAM:

...Respondent(s)

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA,JUDICIAL MEMBER

HON'BLE Dr.SATYAGOPAL KORLAPATI, EXPORT MEMBER

ForApplicant(s): Suo Motu.

For Respondent(s): Ms. Nathami /orR1.

Ms. C.P. KaVltha Renjiini represented

Mr. T.Sai Krishnas forR2.
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Mr. Mohammed Aathic represented

Mrs. H. Yasmeen AliforR3.

ORDER

1. The above case has been Suo Motu registered by the

Principal Bench of the National Green Tribunal, New Delhi as

Original Application No.532 o12024 (PB) based on thenews item

published in ‘The 1-lindu’ dated 19.03.2024 titled, “Report on

water bodies in Hyderabad presents grim picture: HC”, which

has been transferred to this Bench and renumbered as Original

Application No.204 of2024 (SZ).

2. Let notice be issued to the respondents through the

Tribunal.

3. The learned counsel Ms. Nathami accepts notice on

behalf of Respondent No.1, Ms. C.P. Kavitha Renjini representing

Mr. T. Sai Krishnas accepts notice on behalf of Respondent No.2

and Mr. Mohammed Aathic representing Mrs. H. Yasmeen Ali

accepts notice on behalf of Respondent No.3.

4. It is stated that the writ petition is pending before the

Hon'ble High Court of Telangana with regard toa similar issue.

Leta copy oftheaffidavit filed in the above-said writ petition and

the orders (if any) passed be furnished.
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5. Post the matter on 18.09.2024. MeanwMe, the

respondents are also directed to file their respective

replies/reports.

O.A. No.204/2024(SZ)

07'h August, 2024. Mn.

sd/-

Smt. Justice Pushpa Sathyanarayana, JM
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sd/-

Dr. Satyagopal Korlapati, EM


